\ 2261 TEM NO. 49 REG STRAR COURT. 2 SECTION Il A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 294/2016

GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant (s)
VERSUS

COW SSI ONER OF | NCOVE TAX, GHAZI ABAD AND ORS. Respondent (s)

(with appln. (s) for directions)

W TH

C. A No. 295/2016
(Wth (Wth appln.(s) for directions and appln.(s) for directions )

Date : 02/01/2017 This appeal was called on for hearing today.
For Appell ant(s) Ms. Punya Gar g, Adv.
M. Sunil Kumar Jain, Adv.

For Respondent (s) M. A K Kaul , Adv.
Ms. Anil Katiyar, Adv.

UPON hearing the counsel the Court nmade the follow ng

ORDER
Service of notice is conpl ete on t he r espondent No. 4, but no
one has entered appearance on his behal f.
Ld. counsel for t he appel | ant and t he r espondent Nos. 1-3 have

not filed the statenment of case. However, statement of case is not
mandat ory as per amended Suprene Court Rul es, 2013. Viewed thus, the
matters shall be processed for listing before the Hon&#39; ble Court as
per rul es.
(M V RAMESH)
Regi strar
SB



